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"Msw Caucug Pulls off two Shipnrd
Projects”

8775. SHRI G. M. BANATWALLA:
Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether Government have seen
the press reports appearing in the
‘Blitz’ iated the 24th March, 1979
under the heading “New Caucus pulls
off two shipyard projects” on the east
coast ad Hazira Port on the west;
and

(b) if so, whether Government pro-
Puse to inquire intg the matter and it
not, the reasons thereof?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT
(SHRI CHAND RAM): (a) and (b).
Attention of Government has been
drawn to the report. It iz not correct
to say that Goverhment had ever
finalised the agreement for detailed
project report with a British tfrm.
Preliminary project reports for estab-
lishment of new shipyards wer~ com-
missioned by Government in July
1974 through 3 consulting engineer-
ing firms, oae of which was a British
firm, Action on the next stage, i.e.
preparation of detailed project re-
port, remained under consideration
till 1977, mainly due to the problems
faced by the shipping and shipbuild-
ing industry. At that stage, it was
decided in public interest that the
choice of consultants for preparation
of DPR should not be restricted to
these three consulting firis only, but
a more open-door policy should be
fol'lawed by inviting global tenders.
Tenders’ were received from 19 Con-
sultancy firms in major shipbuilding
countries, including the thrée firms
who nrepared PPRs. and were eva-
liated bv an. Inter-Ministerial Com-
mittee set up by. this Ministry. The
Committee after detailed” considera-
tion of the -offers and subsequent dis-
cugsions with some of the firms; in-
cluding the Briti:h firm, whose nffers
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‘merited- further conside_rntion. Te-
commended acceptance of the ofter
of Mis. LHI, Japan. The ghorter
completion 'time the varied - experi-

ence of IHI' in the Sfield of ship--
building and their overall cost upto
the construction stage consultancy of

the yard which wag the lowest, were

taken into consideration in recom-

mending their offer. The views of

the Finance Ministry in respect cf _
the technical competence and perfor-

mance of the firms including IMI,. .
Japan were duly considered along
with the recommendations of the
inter<Ministerial Technical Committee
which wag constituted to go into the
details, evaluate the offers and to
make recommendations. In the light
of the zhove, the decision wag taken
by thig Ministry to accept the offer
of M/s. THI, Japan. Subsequent to
this, the technical competence and
the past performance of M/s. IR
Japan, wag also verified by address-
ing the Indian Missions abroad as a
measure of abundant caution and this.
verification has shown nothing ad-
verse against the competence and
performance of this firm.

From the above it may be seen
that the report appearing in Blitn is
factually incorrect. misleading and
baseless and as such Government do
not propose to institute any enquiry
into the matter. C
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Trial run of Metro Trains in
Calcutta

8777. SHRI CHITTA BASU: Wil
the Minister of RAILWAYS be
pleased to state:

(a) whether it ig a fact that the
‘tria] run. of the metro trains in Cal-
cutta can not be conducted in 1981
-ag gcheduled from Dum-Dum to Tol-
‘loyganj directly without any bleak
and

(b) il so, the reasons therefor?

- THE MINISTER OF STATE™ IN
"THE MINISTRY OF RAILWAYS
(SHRI SHEO NARAIN): (a) There
hag never been any plan to conduct
trial run of metro trains in 1981 from
Dum Dum to Tollygunj. The sche-
dule planned for the project ig +to
carry out trials of prototype rolling
stock efc, on'a 2.2 km. Jong section
between Dum Dum and Bélgachia in
1531

(b) Does not ariee

Loyu Rallway Emﬂorm ‘of
Ehuuput

87?8 BHZRI LAHANU SHIDAVA-
KOM: Will the Minister of RAIL-~
'Wl’lﬂ h‘l’hasod to state:

APRIL M
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(a} i; it a imt that durms or aﬂer"
May, 1974 Rallway ‘strike, a quota
was fixed for appointment to the sons/
wards of loyal Railway employees;

(b} if so, how many loyal Railway
employees posted in Kharagpur divi~
sion during that period ahd who were
eligible to claim benefit under the
gcheme were not given the prommed
job;

(c) what is the number of loyal
Railway employees of the Kharagpur
division whose more than one sons/
wards were appointed under the
tcheme; and

(d) does the benefit under the
stheme still open to eligible cendi-
dates?

THE MINISTER OF STATE IN
THE MINISTRY OF _RAILWAYS
(SHRI SHEO NARXIN): ‘(a) Ves.

(b) 20 per cent of the direct rec-
ruitment vacancieg werp earmarked
for appointment of sons/wards of the
so cdled “loyal emnlcyees”. Those
who could not be given this henefit
were given other incentives like addi-
tional increments, cash awards, re-
employmeat and extension in serviee.
In the Kharagpur Division, out of
8447 “loyal employees” the lenefit of
employment was extended to 225
employees, '

“(e) Nil,
(d) No.

Air Raids against South Angola m
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. 8779. smu JYOTmMOY BOSU
Will' the ‘Minister - of EX’I’ERNAL
A!TAms ke M to stater L

(a) w}aether he is mﬁm of the fact
that the Governfherity of ‘South
Africa and whitd repist Gevernmen
ol Rhodgsin are ctl‘ryinz aut: mup
8nt air..raidy ap South-: Angs
"and. stmng}mld; of Zimbabawe
dom ﬁshw:s






